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Suri SATYA NARAYAN SINHA: I
have every right to say that at least the
Minister concerned should be consulted
about his convenience. ‘

Surt BHUPESH GUPTA : Madam, the
Minister was present and we also have &

given notice. The Minister was here but
perhaps the Home Minister does not know,
1 agree there, but you are our steward in |
charge of Parliamentary Affairs. You |
kindly meet the Home Minister on behalf |
of us all, since you agree with us, and ’
settle this in a proper way amongst your-
selves. .

SHrr SATYA NARAYAN SINHA : 1 do
nat say “na”,

Tueg DEPUTY CHAIRMAN : That is
all right.

The House stands adjourned till 2-30
P.M.

The House then adjourned for
lunch at five minutes past one of
the clock.

The House reassembled after lunch at
half past two of the clock, the DgpuTy
CaARMAN in the Chair, .+

RESOLUTION RE RE-ORGANISATION
OF THE PRESENT SYSTEM OF COL-
LEGIATE EDUCATION IN THE COUN-
TRY —continued

Pror. B. N. PRASAD (Nominated) :
Madam, I have very carefully listened to
the long speech of the mover of the Reso-
lution. He gave a detailed analysis of the
present deterioration in teaching especially
in schools and colleges. As a result of his
elaborate analysis, he has suggested that
the system of education known as the
Intermediate course should be re-introduced
and that the pre-University course should
be abolished. While giving my remarks on
the merits of the Resolution, T should
first of all like to clarify or correct certain
statements made by the mover. It is not
a fact that the pre-University course has
been adopted everywhere in the country.
As a matter of fact, there are at present
certain States in which this pre-University
course is prescribed while there are other
States in which the old Intermediate course
is still prevailing. Take, for example, the
State of Uttar Pradesh and the Board of
Intermediate and High School Education.
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Perhaps this Board sends the largest nume-
ber of students to appear at the examina-
tions of High School and Intermediate
stage. The number at present is about
five lakhs. In spite of all attempts on the
part of certain authorities, the Board of
Intermediate and High School Education
is still retaining this Intermediate exami-
nation, Similarly, there are certain other
places in which the Intermediate examina-
tion is still prevailing. On the other hand,
there are certain States which have replac-
¢d the old Intermediate course by this so-
called pre-University ceurse but let me
tell you, Madam, that this differentiation
is practically in name only. The usual
practice is different. The bays and gl
appear at the high school examinations
which are supposed to be held after ten
years. After that, they study for two years
if they want to go in for their Interme-
diate course and after passing the Inter-
mediate examination, they become eligible
for admission to the University for the
B.A., B.Sc., or for other degree courses. On
the other hand, those institutions which have
prescribed this pre-University course have
raised the high school duration to, I sup-
pose, eleven years, and one year is taken
in studying for the pre-University exami-
nation. T have been connected with a num-
ber of Universitiecs and even with the
Examination Boards and I have seen that
while actually setting the papers, the con-
venor and the members say, “It is only
the second year of the Intermediate course.
So. the papers might be set more or less
on those very topics and oa those very
lines” so that although there is a change
in pame, the actual standard of examina-
tion in this pre-University course . . .

SHrRI N, PATRA: But is there no
syllabus for this pre-University course ?

Pror. B. N. PRASAD : There is, but
the syllabus corresponds to the second
year of the Intermediate course. The
papers are set accordingly, and the boys
and girls appear in these examinations.
After passing this examination, either they
go to join the arts and science groups or
some technical institutions, The point that
the mover stressed is very nearly correct.
When these boys and girls get two years’
time and study in an institution which goes
by the name of a college, they get into
touch with a slightly higher academic
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atmosphere. On the other hand, when they 5
come through this pre-University course, |
their mentality remains more or less the
same as that of a school boy. That in
itself makes a certain difference.  This
difference has been felt so much so that
1 may inform the House that in some of
the Universities of Madhya Pradesh, where
they had formerly established this pre-
University coursz, thcy have now gone
back to the old Intermediate course. Such
type of actions go in favour of the mover.
The mover has tried to show by various
statements that there is a good deal of
deterioration in the standard of education.

Those who are in touch with education
know that this is a fact—and nobody can
deny that in spite of all the statements
that come out either from the Central
Ministry of Education or from the State
Education Departments—that the standard
is going down and is not improving. That
is a factual thing which I can say as a
teacher who has been in touch with these
institutions for nearly over forty years,

Naturally, everything has got its own
reason. Why is this so? There are very
many reasons. This is not the time for
me to go into details, but in a casual man-
ner I would like to state a few points, I
have noticed that the teachers, especially
in the primary and secondary schools have
no heart in teaching. Long, long ago when
we ourselves were students, we know how
the teachers took sincere efforts in teaching
us. That type of thing is lacking in general
now. As the mover has said, those parents
who have got enough money can employ
private tutors.

As a matter of fact, this custom of em-
ploying private tutors has very much
increased. I may inform the House,
Madam, with your permission, that I was
never taught by a private tutor. All the
schooling, all the university education I

[ RAJYA SABHA 1]

received was only in the institution. I never
stood in need of a private tutor but at
present in almost every house which can
afford to employ tutors, there are private ,
tutors. Why is it so? Our little boys and
girls tell us, the master sahib has not |
taught us this thing, he has left out this
thing and so on. Therefore those who can
afford to pay to the tutors employ private |
tutors for their wards and children. This
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is the condition now. -

Now, a question may be asked, how is
it that those very tutors who were reputed
to bc sincerely devoted to the profession
of teaching are not giving the same amount
of attention to teaching as the former
teachers used to do? For this, Madam,
there are many reasons but if responsibi-
lities were to be assigned, I should say that
the Government is responsible primarily
to this state of affairs. One may ask why
[ blame the Government. Well, the facts
are clear. Go to any State, especially to
West Bengal, and you will find that in
spite of the very high cost of living the
primary school teachers are paid—I do not
wpow tne exact figore—someining near-
about Rs. 50 or it might have been in-
creased by a few rupees. Now, one can
imagine how a teacher who has to put on
a piece of white kurta can manage his
family with a sum of Rs, 50 or so. The
Government may say, well, we have no
money. I would say that it is a question
of degree of the preference which the

Government decides to give in the matter
i

of its expenditure. There are very many
types of expenses which the Government
is incurring. It is not my purpose now to
point out the channels through which Gov-
ernment money is spent but the Govern-
ment should think that a teacher is after
all a person who has undertaken a pious
profession. He should not be treated worse
than the peon or the servant who is em-
ployed in that very institution. I have seen
with my own eyes a school in which there
is a teacher and a peon and this peon
whom we call kahar in Uttar Pradesh gets
really more emoluments than the teacher.
Now, if this be the state of affairs, can
it be imagined that the teacher will have
any real heart in his profession of teaching
those boys ? We in this country put a good
deal of faith in what is called blessings
and curses, in ashirvad and shaap. When
a teacher is put to so much trouble, put
to so much difficulties, in making both
ends meet, do you think that the teacher

will give ashirvad to these children? He
is bound to say something unpleasant,
something nasty, sometimes something

poisonous  to these young children and
when those children at their impressionable
age hear this from their teachers, to whom
as usual they are very much devoted, they
form a very, very unfavourable impression
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towards the Government. It is because of
these reasons which I have just mentioned
briefly that we see in the newspapers that
in West Bengal, in Calcutta, thousands and
thousands of teachers, bare-bodied except
for the loin cloth, are sitting on the road
approaching Raj Bhavan seeking relief,

Tue DEPUTY CHAIRMAN:
time is over.

Pror, B. N. PRASAD : This is one of
the factors on account of which deteriora-
tion in teaching has set in. Then, there are
so many colleges and schools, so ill-equip-
ped, coming out that we might say there
is a mushroom growth of such institutions.
There are certain institutions where there is
no library, no building, no experimental
equipment and still we give recognition to
those institutions for teaching purposes
Naturally these institutions cannot be ex-
pected to fulfil the object for which they
are established.

Your

Take another thing. There has been so
much growth of tex{-books. Will it not
surprise the House if 1 say that at present
the practice has been, for a teacher or two
teachers to combine, write out some sort
of text-books and then force the students
to read them ? I have seen a number of
these text-books. It is sufficiently bad for
a text-book when it is not well-written but
it is unpardonable when mistakes are in-
cluded in the text-books, and there are
plenty of text-books which are full of mis-
takes. There is no check to take away
those text-books from those institutions. In
this way there are so many reasons but
since this is not the occasion for me to go
into more details I would only say herc
that deterioration has set in, and it is a
fact. But if we think that by merely re-
placing the pre-University course by the
previous Intermediate course we shall be
able to improve the standard of education,
I feel that possibly our hopes may not
materialise. Therefore, while just appreciat-
ing that possibly the Intermediate course
may prove better than the pre-University
course, that alone will not serve the pui-
pose for which this Resolution has been
moved,

Lastly, I must say that the wording that
is put in the Resolution that the Inter-
mediate education should be re-introduced
is not correct because Intermediate educa-
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and there is no question of its re-introduc-
tion, -~
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Thank you.

At mTEr weiE (TeeaE)
FAR AN G A AT & 39 qeee
¥ qgedl a1 A1 § ag FE A g
a5 o & s A § o foke
RHE A A FT qFR A 0F
T FHE TeArie e 3 fow
arlr & frem & 3¢, W18 97 A
gl, 9 &37s4 & a1 gAY &, 4
fosar & 39T @19 $T & 31 A,
1966 % 0T I &g o1 gwmt
37 o TEET I FAT faw o fE
Ig T w9 e o &
T T T § ¥ T FEd E—aw
TIRT GATEY 9 gRE A | 1 I9E
I8 WX g0 F© TFgd, ST AT T9HA
H TAT AT IHF FAC FEG AT SqTRT
FE 91 | 7T UOF e ¥ § ag qE
%3 § T st g1 oepbem &+
FH FT @ & I9Y § agn qe TG E
wifF § 995 g7 F, 98T, ST ¥
FgA AR g F oo ww o
FHET AT TAT AT A AQT I FH
WA TG gAEEE gt §, fRew
faem ifF & giafesdr § wrow &
He &1 quT faestae £ %€ auf ¥ qawar
g o 7A@ ad Avw fF fodde &
wrae ¥ Y 7 e @1 #9 se -
afgd & a & witw & 2 fF a7 9ad
qUTT ZFT AT | HHFT T9F AL A
FY§ e T8 97 | &7 93 AL A
foF wepAOrT FHIA a1 AT A7 98 BRA
faetr, #9997 $ieg wES f6E ) gy
T ST g4 &, A AR G & %z Fawy,
T ooy w1 A 3w oy ag wmw
FTHRA TN E )
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O 1 & AN g FEAT AT §
f& 7z &t gewifeqe #19 NgAEtad:
A o @ F 9 &g W@ |, W
g ¥ 9g M-gAatad Y oF 4
FT LT TT FoMWe, = AT AT,
#t 7% & 59 % 5 g9 g€ 7 g
FFEY R WEILAT T FEAATE
TG B 9 & )| geahfiue F a1 7
FEA aut ¥ 78 &1 I A1 FF T4 gern
ST Arfgd FifF T O ag A A/ AT
1T 7 gatadl § a1, T 9T &= i A
Fgd g 91 AT 77 O e w1 Fram
TG T, gafaa gedHifeue &1 gEe
FT AT auf § I Wr g1 § ATIH
ok feare fF 1917 ® S &
i g ffar @ fomy ag o=
femr ar f5 o'-dgw folt v @
Fifgu—ag a1z 7 G T GH7 9 AT
T & vEF aig 1941 § oA
gfqafed’ § a¥-Sax folt #@ sy
TAEtRey | grew FT &Y fRun o a8
AT TF 9T @I & |

THF AW gW ST A1 F AT a9
f& fraam so3 I fa fFar mr &
A 7 fo1d odf | 1944 ¥ TUET 39
R e gar w1 fF giaiad fed
FH foad @ &1 @ =ifEd, T
Wfede grr arfed o1 =, == ¥ A
%9y F FET g aA1fgd A ar
A T T FHfeA ¥, 990 agr Far
6 ex\-Za< ol F1 gmT =1fed | 1944
# dsry aATRETL ity 3 ot ag freer
fer & e o-Sae folt FF @
aEd | SEF A", TEadr F 9w,
BRI 9§ TUgufa so e
® omery A W@ geatady s
AT AT I W T FT 4T 97 fR
AT F AT gHAT fFw THT Y -
At o A=t A a it
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T IOF ] AT asdfeat T E
W X faam e fOE 1 99 -
afad’ T § 1948-49 § Y fOE
a"r%wﬁw%:/

“To suit future requirements of the
country, the institution of a three-year
continuous degree course at the comple-
tion of twelve years of schooling or its
equivalent, i.e., after the passing of a
qualifying test which would correspond
to the present Intermediate standard.”

IAF AT TF Ydesd TSR HHE
TR WTE #7 oAET § 1953
TATE K | IGA Wl I aga faere
fafrma w3 & arg st foe & 5

“The reorganisation of the first.Degree
course in Indian Universities was an
essential corollary of the reorganisation
of Secondary education in the country.
The present Intermediate stage should be
replaced by the Higher Secondary course
which should be of four years’ duration,
one year of the present Intermediate
being included in it and the first Degree
course in the University should be of
three years’ duration,”

faz, =% ae &, WA F F
faa F=ig forer gfufs ¥ s o
FHET 1953 H  FATS, ST S
fraiE agy &1 A a1 WeR @ww &
grm zafad § afus a€ wgai ) f
AT ATE gAEAtadS HR
JUTET ATE & A€ AT S FHRAT GI
dY 8 FFFEN, 1955 FI S8 T TEr
Far 5

“There should be a Higher Secondary
Course continued up to the age of 17
followed by a three-year integrated
course leading to the Bachelor’s Degree.”

WE AR TGSl a5 qaqr §
25 ALY, 1955 & fqam | a9 s ag
o= garr f ov-Sa sl &1 g



339

present system of

aifgr | e F=im fem gemese
afafa 18-19 s=ad, 1956 7 fa=,
Iq o 99 FHT F7T Y9 {FA7 1 1956
§ gaae fafeed 1 Frmea gs, o
/W ¥ o7 ag a {6 ag g
feit #19 g9 @9 F7 W F@ &
AT g T AMfed | T@F IUX F
TR EH FHET TS TE, I8 qF FA
fodt for e @ ==t g i v ag
¥ Fw fwar s, 9 a@ & g
T atfe ag asar & forg fgase &,
faanfaat & faf feawe g1 99 w&a-
FER FHE &1 fEE AT 1957 § gER
AN AT SUH TFECHITSTE & IR |
TG AT WeAT ¥ fer@r § S A AT A7
€ T AT 5.

“The main defect in the above arrange-
ment has been that the two halves—the
Intermediate and the post-Intermediate—
are usually unrelated to eich other aca-
demically and sometimes even adminis-
tratively, as for instance, when the
Intermediate classes are undei the juris-
diction of a separate Board. Such a lack
of correlation has been on the increase
1 recent years as, owing to paucity of
funds, purely Intermediate colleges have
been started in large numbers. Besides,
the Intermediate examination, coming as
it does in the middle of the Degree
course, breaks the continuity of Univer-
sity instruction, thus making it impos-
sible for the University to offer a com-
pact, comprehensive and ntegrated
course for the first Degree. The student,
on his part, has to waste a considerable
time in adjusting himself twice to new
courses and often to new colleges It has
also been felt that the number of exa-
minations which a student has to take
prior to obtaining the first Degree (three
at present) is too many and that there
w8 often a long interval between the
students’ passing the Intermediate exa-
mination and his admission to third
year class which is so much additional
waste of time.”

1 Tedr A 3 o Tt
9 & faars Fgr ¢ |
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s Ffafaa § o am o) A
FEAT ATEA g (6 r+fT gure agy ag 7 i~
o folt 19 9% gu agd &7 T
gam & ot AT w2 7 7 g o
g1 g\ v fFdr A F1 E AW g,
TG F § a1 ffael smae & ae
FW T4 A1 I FY, g9 wAE
AT FY, GARHIL QAT FAT FT TH-
% ad fafa 5 & 5 #8395 @
T 9@ R foew #5 awlf 7 faqq
ATERT TG a9 IB a8 BEaT
FI—FT AT 89 g2T ¢ TF J&1T
7 I g FF 8T geT FY sreaiifeee
R & FTT | g A0 g9 7 TEY 34747 |
# gz wrdr g fF fen 1 @ fraar
TJAT AT W@T & | e &1 @ g
aw feg & fag qaq smawaw 99 g,
T forer &7 @R fT 7 F1eor SuhT
F FHT GG ATAT 2 4 AN AT g
AT TFHRHIA SEATaF HE QS & a7 9T
& steT Trewifeue & Far gey forear &
W FHFAT I3 WIEATAATE ° 9 918
I LT FAAT | AT ITAX A 9 & AT
“Hm gl e § AT g
WA & A9 a8 9 % w1 9= | s ag
g wEr g fF I oA owme e a
TET 7L @ STET S HISUZ &1 A7 g
YaIeeT G JY g1 ATSTwe faer
FT WX JET § | T0F F5 FC & |
# AqTawt FaET AwEd) g 6 geatad
Ao H I 7 FTHl Afg g2 g A |
IqY qgq G g A F gt g fF
fareqr F7 sTE< fRAT T 2, g & A9
Fgd! % 59% AW IHH TR L FY TAT-
g g fF AT 1, W R @F AR A
T 997 T TE FET ATE § | T
EOR s o S99 #1399 aga
T & | & 981 a% T H1 g g
feeett & sofeay &1 faaer frear 83—
# AEr Fgar (% =aat- a1 F 3gT s
faetar E—m ATET ﬁf?ﬁ T, q%'
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forg semmoEr w1 feAr @ s fafsa-
FA Faod g s fet fafew-aerma
# g ¥ ouAT &L A TET 9= g,
AT FoAT FT @EI-fEET gEar g A
Fo gaTSt | A et T & T=ar
21 ¥ FAr A D @y, 9 a0 D
qET 9%, qg HyAT F IG & | IAHT
e g & | Ffem dar F e
TN, & WEdT  ZAAT H VAT FEIE
a9 8 | A ag S Aw g e
q S AT T ATHAERA AT AT A
T & FET AT SAET e A §
FfF F oA & 6 38y 9 8§ gw Tt
 ura gY ST | TS & Pt 7 SR
I T & | §1 A SIS gHET X FAT
2| 7 seoRfue #7 deEd & FA%
X & At TG g
3 rpmMm
I I % fw forel & qe & el
g F1E qEAE & AL § T IEHT T
FEFT GF fGd1 99, a1 99 THAE
g I ATt e g 1 9% 97 e R
ST TS 9T &1 AT & a7 SO TS
FAT arfgd 7 fF G F1 FEF FF
T wifEd | 38 @Y IR &7 T HIET
Tifea aifF ag & &1 | I 91
foer #r sl #1 R g A"y
& &t ga FW 5T &l & arer & S |
AR FET i ART G T 9w
are feil F9 F1 dwaT fFar 9T o
g 5-7 A ag e grewEifeus
I AT ATEAT & | T AW 4g § FF
I STEAT T FT GAT T & | ey
TN FT S qQT (AT § ar IgHh!
§q AT X A AT Anfed fF ogmm
qw @ forerr &7 &< Fr far o @
& S T A9 FT TAT AT TIHTT
F AW B AE AF  F e =
IR 7 FHIIT AT FHLT F972 & A a8
TEL FOT FB TN AMHT @A AfwT
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T oY FY AT qTCH § W L H T

AT AfEA | S T E1 6T AR

FT 78 ey ¢ 5 3@ w1 g|ra

farerr &7 @< firg mat & SO fFE AR®

¥ 9 fofaT 9, T AT ST | |

TOF WTg A F ag o fAaEw w1
|l g o srorEe et § aear #®
o framar 3 &1 ST § £ sedT aven
TF TE 9T U | I @ & fag
HTO-ATET foraTe 7 ST & ST gt
§ | W I W F AR AT T
Wi fF que e Far =T At T F%
WETy M X wFq g | ge & feau
AT samE A @dear e g
TR ST A AT A Rt & qa@y
¥ aga &9 gfaar faenfaay 1 9
BT & | Tt & 32 ST A g A
? SR gad ara drarg SR o aga-a
T € fAw AR« eWAW & F
ST & AT I8 GEE HIA A ATAARAT
T A HIT ¥ A G AT gl
e § g fem F @ H A A &
sifew aga fire @ & o) e ae &
arer Feas 3T #7 ST g1 A @
ST fF TomTe 3 3@ A s
= T 9@ ar €y | ag T| a
siaty g FaaEa | g7, TF a1 7 T
T am R Iy § &5 A Q]
THT g AR & Feira foer & wooned &
et =nf Y e € Fa ATEEt g
W & ag T T W g 6
farerr F1 F=1 B FT Q- IS
& @ S freer 39t & ag gam ar
& qiix am fad ag aaen gwdl g f*
free foar wft St & & A\ 519 @+
it v foar o &1 g wew T
g 99 &1 9ATEEil 7 R fwuar v ?
WY 36 &7 a5 SRM AHy 9 FET
a7 f5 & 0% 097 § 98y g AR F A
et & & arer wv fedr #i &,
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FF G AN Fg @ & LAY gA THhH!
FT @ & | 987 9T T =S FEAT AV AT
gr FfFT § o feET ST e §
f& St $@ & T 98 1 & W qF
I &7 ST (W A q® FAT 9T 98
T, wAfaar o AE #Y a9 ¥
¥ fom mr iR uw gd 9% qar
F QU THH FET ATGE ATE
9g a9F § UF T frer & @ faad
IR q=9 HEST IoT O |

Y g AT AW T 7 =9 g6y
§ 39 a1 Fdt 9K AT @A | IR
TrewIfzus, gy dReed A1 -
gtz & a | FIS 19 AG7 FAl |
IR A ok qeEtas wrow fEar e
HIEX I &I FT 97 @Y g A gua
# dg I=iA UF @eue fTar qar w7
qE T ART FET | IrgiA AT WO |
Tg a1 fF 9 TaaT AF 4L g AT
T WS AL FL AT @I G| AT H RN
Fg aFdl fF afg 4T TawAe o T
Y qg FT FEI AT FAT €@ F1 IATL
F PREAT 9T W@ M| IAE AN
g UAT 941 =war o7 fF § Fewhtsue
a7 Sr-gATatad & 7 | § av fauer §
& T It rat F1 JT aA7 7 Ifaa
WY TEY g g

EHT SETAT qgreq 7 51 e -HTe(
T war 5 sgAated &1 saEer
IfaT AW ALY I g, WO A o=
g & gmx dE=h o w1 ouw
FFqeile TIHAT TA7 AT ATGA qlF
IR FIT FEAT YA G F a5
aFt foft foear & foo fFd) oFag
& fog ST FrEaT & a7 T, a1 39
ST AT I & A 93 /R W &
ama gfalee, o o Fas | o g
7 gt 37 FEee & fag o aresni
8 fF g g @ fieli gEw
FHesA forer F1 wRAUEY F ¥ |
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T fear s fgd =g 98 arEats
% fau g1, w9e & fau & ar fudfom
¥ faw &t AT faw q€r anr Fa ar
gerafaer & maw S fedr e
AT § ST AR & A art forae
faemedf & S8 X a%F=q a5 &
gt ST | GEy FA A fean s

fSrH no intermediate whether it is one
year or two years between Higher Secondary

and degree education. 37 FaT &1 fAaew
g SR 38F a3 § |EI HEAT E

Surr D. B. DESAI (Maharashtra) :
Madam Deputy Chairman, the Resolution
gives us a good opportunity to discuss
certain aspects of higher education. I can
to a cettain extent agree that there was no
need of this Resolution as an Education
Commission has been appointed and is
actually touring the country. But I feel also
that there is a real necessity to discuss
the various aspects of education in this
House as well as outside it, in the academic
as well as non-academic field.

If we consider the aspect of standard of
education in the present day educational
activity of the country, first we will have
to consider what is the meaning of standard
in education because, when the Macaulay
education system was introduced in this
country, the expectation of the authorities
of the Government was that a number of
official posts were to be filled up and they
wanted the personnel or the people who
can take up the 1esponsibility of the civil
administration in the country, and the
education standard was fixed or the curri-
culum was decided to satisfy the needs of
the Government. I may say that the elder
gencration of today has been taught in the
same manner as when the Macaulay system
prevailed. If those people were asked to
determine the standard of education of the
present-day younger generation, they will
automatically think or feel that when «
fourth standard boy or a boy of the mat-
riculation standard was up to a paiticular
standard in previous days, he is not so
now. That means academically that a boy
who passed his matriculation previous to
1947 was superior to the S.S.C. boy of
today only in some academic field. But
we must blame ourselves, or the Govern-
Ment must blame themselves that in the
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last eighteen ycars they have not yet dater-
mined the exact nature of education or the
purpose of education In previous days
education was not a real governmental
activity. Every individual was a student up
to his last days ,

He could study all sciences, he could
study all arts, he could study anything as
he liked But now what is the position ? \
Now the entire student community of the {
younger ganeration 1s asked to learn what
1s taught 1n the schools, in the high schools
and m the colleges, nothing more If at |
all he has to learn something more which '
is to his liking, there may not be facility 1}
or there may not be any encouragement
from the society itself. The present stan-
dard of education has to cope with the
official requirements of the Government or
the economy of the country I can say that
every educated youth—of course, a majo-
rity, I can say—is employed in some sort
of service The educated youth is not en-
couraged to take to independent profes-
ston, independent research or independent
industry We cannot find agricultural gra-
duates working in agricultural farms.
(Interruptions.) But I know that you are a
politician, not an agriculturist. We cannot
find a scientist working independently 1n
the laboratory. We cannot find a mathe-
matician  working in the various fields
according to his science That means that
the entire purpose of this educational sys-
tem 1s still what 1t was in Macaulay’s time,
that is, to fill mn the gaps or to fill in the
number 1n the officialdom of the Govern-
ment or industry or banking or other
things None of the other ficlds are taken

up by the educated youth or educated
people

SRt P N SAPRU (Uttar Pradesh) -
Law.

SHrt D B DESAI
real profession

AN MEMBER Why not?
Smrt D B DESAI [ am a lawyer

myself  Take for instance law, medicine
and other things.

Suri M M DHARIA
They are unemployed

Surt D B. DESAI " It might be put in
any case I think that the educated youth |

T do not call 1t a

Hon

(Mabharashira) :
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must be encouraged to take to higher
learning which may be conducive to his
educational or academic capacity.

I was pressing home the point that the
present standard on the present educationat
system 1s still in that particular psycholo-
gical spint of Macaulay. 1 would urge
upon the hon Members here and the
country that we must take out the entire
educational system, we must revolutionise
the entirz educational outlook, which will
be helpful for the development of the
society or the economic conditions or the
social conditions or the cultural conditions
of the country So, the Education Commis-
sion should be entiusted—and I know that
it 1s entrusted—with  the basic task of
advising about the educational activity of
the country so as to satisfy the needs of
the society

lhe pomt that has been introduced for
discussion by this Resolution 1s that um-
form standards must be there. What are
umform standards ? We have no definition
as such Last year, “The Education Quar-
terly”, a bulletin published by the Govern-
ment of India (Education Ministry), had
organised a semmar on the standards of
education. The problem before it was whe-
ther the standard of education was falling,
and a number of participants i1n that semi-
nar had categorically stated that there was
no standard that had been fixed. So, you
cannot fix a standard for an educated youth
because we can think of academic standards,
we can think of cultural standards of a
student, we can think of the physical
standards of a student, we can think of
the standard of social behaviour of a
student Now, the students are taking part
in politics, sometimes they are leading the
entire nation and perhaps we may feel that
the standard of the students for dis-
cipline, for respect to the elders and for
respect to law and order is falling. So,
what is the standard ? If at all we have to
consider the academic standard, there is
also confusion, there is no standard because
i some of the States there is the SSC
course, 10-year course up to the secondary
stage In some other States there is the
11-year course up to the secondary stage
In previous days, before 1948 1 believe,
there was the matriculation examination
It was conducted by the university It was
a sort of entrance examination to the
umversity Now there is an examination
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conducted by the Governments under the
auspices of the various SSC or SSLC
Boards. As Shri Reddy was telling us in
the morning, there also some 50 per cent.
or 40 per cent. of the students are sacked.
Then comes the pre-University examination,
There also some 60 per cent. are sacked,
and what 1s called the cream in the aca-
demic standard is brought forward for the
three-year degree course. | may just request
the Minister of Education to ascertain the
academic standard of the students of pre-
sent day. He will see that the graduate
of today cannot write a single simple
sentence corrcetly.

Miss MARY NAIDU (Andhra Pradesh):
In English.

Suri D. B. DESAIL: I may say, even in
Hindi. A graduate of a Hindi university is
not n a position to write correct language,
write correctly one sentence in his own
language. According to the Education
Minisiry or the university or the University
Grants Commission, the students are ex-
pected to know the language but to what
extent can they converse in English, to
what extent can they write in good, sim-
ple language ? If they want to lcarn English
for higher studies, they can take to post-
graduate courses and thus they can go in
for higher studies. Even in regard to
science taught at the primary stage, at the
secondary stage and at the college stage,
there are gaps and these gaps are not
recognised. The same is the case with his-
tory. the same is the case with mathe-
matics, These gaps should be removed. For
instance, at the primary stage, up till the
fourth standard the student is expected to
study various types of calculations, that is,
swans, subtractions but no multiplication.
But at the higher stages, he does not know
this mathematics, and has to jump to an-
other level, the college level, and he has
to learn solid geometry and others. So,
Madam, unless these gaps are removed,
there cannot be even academic standards.
I may say that just introducing an Inter-
mediate standard or abolishing the pre-
University stage is a question of curricu-
lum. of syllabus, Government must have
a scientific syllabus taking into considera-
tign the capacity of the student to learn
at a particular age level, and that syllabus
will help the youth to take to education
step by s<tep up to the higher standard.
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Suri M. C. CHAGLA : Madam Deputy
Chairman, [ am grateful to my friend,
Mr. Reddy, for introducing this motion for
it has resulted in a very useful and inte-
resting debate though I do not agree with
the terms of the Resolution and I will
explain, why. He has diagnosed the disease,
but, I am afraid, the remedy he has pres-
cribed is not a remedy that will cure the
paticnt. If anything, it will accelerate his
end. Therefore, we have really to find out
what the causes of the disease are.

Now, I agree with everybody here that
unfortunately the standards of higher edu-
cation are falling. My hon. friend just said
that today a graduate cannot even write
a correct sentence of English or of Hindi.
1t is a very sad commentary on the state
of education in this country. I do not go
to that length. But I agree that the stan-
dard has fallen. The graduate of today has
not the same high standard that the gra-
duate had 15 or 20 years ago.

SHr1 P. N. SAPRU (Uttar Pradesh) :
But the best graduates of today are better
than the best graduates of yesterday.

Suri M. C. CHAGLA : If you take the
top level, they are. I agree with Mr. Sapru.
The most brilliant graduates or the most
brillant M,As. or the most brilliant Doc-
tors in any subject, they are better than
the similarly educated people of yesterday.
But the average level has fallen, I think
my friend, Mr. Sapru, will agree with me.
Now, what are the causes?

I think, by and large, the causes are two.
One is the tremendous increase in num-
bers. Today we have 11 million students
studying in the universities. Compare that
with the situation before independence
when a university had 3,000 or 4,000 stu-
dents, a fair number of professors and
teachers who could give individual attention
to the students, Today with this tremen-
dous expansion—in a sense we welcoms
it—the standards have fallen. The other
reason is that the students enter the uni-
versity unprepared for university life. They
are immature. They are not fit for the
university  life; they should still be in
school. And, therefore, the solution, to my
mind, is to strengthen our higher secon-
dary education. As one of the hon. Mem-
bers said, that is the crucial sector in our
education. Now, Madam, if this Resolution
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were to be accepted, it would be, to my
mind. a very retrograde step in education.
Today 46 universities have agreed to have
a three-year degree course, We have in
all 61 universities.

Surt AKBAR ALI KHAN: In concur-
rence with the Academic Councils also. I
think the matter has been discussed about
the three-year degree course in the Acade-
mic Councils of these universities.

Suart M. C. CHAGLA : Forty-six univer-
sittes have agreed to a three-year degree
course. What my hon. friend’s Resolution
suggests is that we should go back to a
system whereby we will have two years
for Intermediate and two years for the
degree course. Now, the objection to that
system is obvious. We want an integrated
three-year degree course in the universities
instead of a system of training which
would split up the degree course into two,
and this has been as one hon. Member
pointed out, recommended by academic
bodies for a number of years. I do not
want to take up the time of the House
by reading out the resolutions of various
Committees, Commissions, the University
Grants Commission and so on. But it is
alimost unanimously agreed by all academic
bodies that we should have a three-year
degree course.

SHr! P, N. SAPRU :
universities.

Surt M. C. CHAGLA : Uttar Pradesh is
unique in many ways.

Surt  BHUPESH GUPTA :
ways ?

SHRlI M, C. CHAGILA : The 1dea is to
strengthen the secondary schools. It is also
agreed that as an ultimate objective we
should have in all a 15 years’ course lead-
g up to the first degree course, 12 years
m school and three years for the first
degree course. We have not reached that
objective in most places. Even Delhi has
actually 11 years’ school course and a
years’ degree course, and we have agreed
that for the time being that should be the
pattern, 11 years in school and 3 years for
the first degree course. But what s im-
portant is not so much the number of years.

Suri P, N. SAPRU : It will be better to
have 12 years.

Except the U.P.

In what

|
|
|
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SHri M. C. CHAGLA : I agree. That is
the objective. We have laid down 12 plus
3, but we have not yet reached that, That
is exactly what 1 was saying. All the
authorities have said that we should have
12 years’ schooling and 3 years' degree i
a university, and that a student should neé
enter a university before he is 17. Today
a boy of 14 or 15 is entering a university.
There is no age limit. It is unheard of in
any European or American university that
a student should enter a university before
he is 18. Take Oxford or Cambridge. He
will not be admitted before he is 18. Here
a boy or a girl can join it at 13, 14 or
15 when he is a raw, callow boy not ready
to take advantage, to receive the benefit
of university education. But as I was say-
ing, the emphasis has to be placed not on
the system, not on the number of years,
but on the content of education. That is
the most important thing. All our Educa-
tion Ministers’ Conferences have been em-
phasising  that before the student enters
the university, he should have received in
school a training which corresponds to the
training which he received up to the Inter-
mediate standard in the olden days. But
that training should be given to him in
school, not in university.

It has also been pointed out that you
are wasting the monies of the university,
you are wasting the time of the professors
by making them teach boys who should
be taught in school and not in the univer-
sity. And that is the main objection also
to the pre-University course. But the ans-
wer is not the two-year Intermediate sys-
tem. The answer is to do away with the
pre-University course and to strengthen the
higher secondary schools, Now, in the last
Education Ministers’ Conference which I
attended, it was agreed by all the Educa-
tion Munisters that the pre-University course
is a temporary measure, Ultimately it will
bs dome away with, and it will be trans-
ferred to the secondary schools. We in
the Ministry have been giving special
assistance to schools which are converting
themsefves from secondary schools to
higher secondary schools. In Delhi, all the
schools are higher secondary. From the
school the boy or the girl goes straight to
the university. Therefore, our vbjective in
cducation is to have a school curriculum,
to have a school course, which will fit
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and equip the boy or the girl for the uni-
versity. I am not in favour of the pre-
University course at all. But what has been
pointed out to me by many of the Educa-
tion Ministers, by many of the States, is
that a boy or a girl leaves the school
before he or she is ready for the univer-
sity. Therefore, this system of pre-Univer-
sity has been devised. But that is not a
satisfactory system. What should be done
is to strengthen the secondary education
to transfer this pre-University course to the
secondary school, and the school should
have a first class secondary education which
will, as T said, fit the boy or the girl for
the university

Now, I agree also with Shrimati Bhar-
gava that higher secondary education
should be such that it should be self-con-
tained. It should be terminal in nature
and many boys and girls need not go to
the universities at all—they should finish
the higher secondary school either acade-
mically, or through multi-purpose school
learn some art or craft or some vocation.
Today the position in India is that every
boy and girl wants to go to university . . .

SHri AKBAR ALI KHAN:
there is no alternative,

Because

Surt N. PATRA : There is no alterna-
tive for them now

Surr M. C. CHAGLA : Therefore our
duty is to supply fresh avenues to these
boys and girls and that is what we are
working for, to set up multi-purpose
schools, to set up junior technical schools,
to set up more agricultural schools so that
the only objective and target that a boy
and girl should have should not be for a
B.A. degree. There is too much status sym-
bol about the B.A. degree and in a way
I blame the Government for it because
for every job that is advertised, the first
qualification that is laid down is that one
must be a graduate and therefore everybody
wants to be a graduate. So what I would
ask my hon. friend who has moved this
Resolution is to emphasise, not the two
yvear Intermediate course but rather to
emphasise the importance of strengthening
our secondary education or to improve the
quality of our secondary education.

Surr N. SRT RAMA REDDY : Can we
ever do it? If that is the case, all the
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present secondary schools have to be con-
verted into higher secondary schools. There
are lakhs of them, and in many high
schools even the equipment are not avail-
able, as they are at present constituted.
Is there any possibility within the npear
future to convert them ?

Surt M, C. CHAGLA: As far as ex-
pense is concerned, I do not see the
difference between converting secondary to
higher secondary schools and having the
system of two-year Intermediate course.
Except in U.P,, hardly any State has this
system and we have asked U.P, to change
it but because the expense is tremendous,
they say: ‘Let us continue with this’. I
have not the figure but I can give it to
the hon. Member that many high schools
have been converted into higher secondary
schools and gradually more and more
are being converted into higher secondary
schools. Therefore, the emphasis that this
House should put, and I entirely accept
that such an emphasis should be placed,
is to ask to improve the standard and
quality of secondary education, That is
the vital, crucial sector of our education.

Surr M, M. DHARIA : The Education
Minister stated regarding the disease and
regarding the diagnosis and also the medi-
cine or cure for it. The point is, if at
all we want to convert the present system,
if we want to strengthen the present secon-
dary education, what are the means that
are adopted by the Government and whe-
ther in the Fourth Plan we are going to
have such sort of schemes whereby we
shall be in a position to convert the various
schools into what we can call the terminal
schools whereby the students will be in a
posttion to have some sort of vocation o1
employment opportunity ?

Surt M. C. CHAGLA : We certainly are
trying to do that but the main thing we
are doing in the Fourth Plan is to have
more and more terminal courses for boys
and girls,

Toe DEPUTY CHAIRMAN : And also
age-limit,

SHRI M. C. CHAGLA: Yes, also the
age-limit. But what is important is that
every boy and girl should not think of
going to the unjversity. Personally T would
like to divert fifty per cent. of the boys
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and girls who are going to university to
these vocational, technical, multi-purpose,
post-basic—whatever you like to call—
schools so that their education should be
terminating with the higher secondary and
leading to some vocation instead of adding
to the number of educated unemployed.
It will take time but that is our goal and
our target, and we are going to push ahead
with it in the Fourth Plan.

Suri P. N. SAPRU : With the possibility
of improving their educational standard as
they get settled in life ?

Suri M. C. CHAGLA : Yes, They can
have refresher courses, we can have sum-
mer schools and I would also provide that
even though a child may go to a voca-
tional or technical school or multi-purpose
school, there should be courses so adjusted
that if he or she changes the vocation,
he or she can go to the university. I do
not want to shut the door to anybody for
higher education but let us realise that
everybody is not fitted for university life
and yet they are driven to the colleges
because they have no other avenue.

Suri  KHANDUBHAI K. DESAL
(Gujarat) : How would youn send them
out ?

Surt M. C. CHAGLA: If you send
them to multi-purpose and technical
schools, if you watch their aptitudes, if
they know that they can do something with
their hands, with their talent, it is possible.
Everybody has a talent, Unfortunately, we
have not been able to discover the talent
or to make use of it. The paramount duty
of an educationist is to discover the talent
of a child and to give a full opportunity
to that talent and that is how the educa-
tional system should be built up.

I also agree—now we have the Educa-
tion Commission sitting—that this Resolu-
tion—if I might say so, though I disagree
with it—is rather premature, but I can
assure my hon. friend that a copy of the
proceedings will be sent to the Education
Commisston and they will benefit greatly
by what the hon. Members have said.

Turning to my friend Mr, Gupta, he did
not speak on the Resolution but he spoke
on many other matters of great importance
and he spoke about teachers. Mr. Gupta
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knows—I have said it publicly, I have
said it in Parliament—that teachers are
very badly paid in our country. I have
every sympthy for them. 1 am prepared to
do anything that I can but let him remem-
ber that education is a State Subject and
not a Union Subject. Even so, the Central
Government has offered 50 per cent. aid
to every State for improving the salaries
of the teachers and some of the States
have not been able to avail themselves of
this help because they have not the money,
but may 1 say this to Mr. Gupta that if
he has any influence with the teachers,
whether primary or secondary

Surt ARJUN ARORA (Uttar Pradesh) :
He has none.

Surt M. C. CHAGLA : . whether
college or university, he must impress upon
them that the last people in India, who
should go in for direct action or for strike,
are the teachers.

Surt BHUPESH GUPTA : No. Will he
yield ? As he says, I have no influence.
That is beside the point, Now today, for
example, the secondary school teachers in
West Bengal are marching to the Assembly.
By now they will have reached. T have
hot influienced them. They have been
driven to that position. Just now I have
signed a statement supporting a demand of
the college and university teachers who
want their salaries upgraded and they want
your help. They are boycotting the exami-
hation. What are you going to do?

Surt M. C. CHAGLA : I have persuad-
ed them—the university and college people
who came in deputation day before yester-
day—and I took an assurance from them
that they would give up this threat to boy-
cott the examination and they have agreed.
I have ,

Suri BHUPESH GUPTA: Do not
applaud. I advised them that they should
mmeet you. : N N .

SHri M. C. CHAGLA : But I pointed
out to them that if they wanted discipline
among students, they should be disciplined
themselves first. How can you expect dis-
cipline among the students if our teachers
themselves take to direct action and boy-
Gott the ¢xaminations ?
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Stiri BHUPESH GUPTA: It is not
direct action. I have the papers coming
from them which are distributed to Mem-
bers of Parliament and others. They say
that they had waited for four years and
the State Government would not implement
even the recommendations of educational
and other bodies set up by the U.G.C. or
through the U.G.C. or by the Government
What are they to do ?

[ 19 FEB.

SHrr M. C. CHAGLA : Whatever else
they may do but they must not resort to
direct action. That is the last thing that a
teacher should do. That is my advise and
I am very glad that the teachers and pro-
fessors of Bengal who came and saw me
have accepted my advice and they have
called off.

Suri BHUPESH GUPTA : What
you given them ?

have

Sur1 M. C. CHAGLA : T have told them
that their demands will be sympathetically
considered and I will do what I can for
them but I will refuse to look at their
demand if they go in for direct action.

Surt BHUPESH GUPTA: That is a
threat. What was the need for

saying
this: ‘T will refuse to look at your
demand’ ? The Education Minister should

not function like the Home Minister. That

is what T say. o
Tue DEPUTY CHAIRMAN : Let

Education Minister finish his speech.

the

Surt BHUPESH GUPTA : But I do not
like his saying T would not look at your
demand if you do this’. They came with
their demands; they say: ‘We have been
driven to that position’. What is the use
of giving a threat ?

SHRI M. C. CHAGLA : 1 met them for
at least an hour. '

Sur1 AKBAR ALI KHAN: I would

request my friend to at least spare the
teachers.
Surt BHUPESH GUPTA : But it was

said I have no influence on them.

SRl M. C. CHAGLA : Let every sec-
tion of the society do what it likes—I am
not responsible—but if in India teachers
take to direct action and boycotting, 1
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think there 1s the end of education and
end of democracy in this country

Well, Madam, I do not want to take any
more time, but I would request my hon.
friend not to press this Resolution, because

it has served the purpose for which he
tabled it,

Suri P. N. SAPRU : I wanted to ask the
Education Minister and that was in con-
nection with uniformity of standards. Now
1 have heard a great deal about the
desirability of having uniform standards.
And is it really necessary for us to have
uniform standards ?  After all, in the
United States they have got over two
thousand or three thousand institutions of
varying degrees of efficiency. And what
does it matter if there js some variation in
in the standard here 9

SHRI M. C. CHAGLA : | would only
like to say this. In fact, the University
Grants Commission has appointed a stan-
dards committee, which has yet to report,
but it is very difficult for me to understand
how, With every university being autonom-
ous, every university having the right to
select its own professors, appoinf its own
examiners, you can have common stan-
dards. Tt depends upon every university—
a universily maintains high standards, gets
the best professors, Even in India today
you can name four or five universities
which are first-class. There are others which
are very bad. How is that ? It is because
those universities which are good have the
best professors, have high examining stan-
dards, and so on, and in this connection
I may say that we are seriously considering
whether for the Honours Degree we should
not have a four-year course rather than
three years—we are just thinking about it.
It may be that one way out of the difficulty
would be to have the present three years
for the pass course and add one more year
to the Honours Degree course.

Surt P. N. SAPRU: Or have three
years for B.A. and three years for M.A.

SHrr M. C. CHAGILA : Well, these are
all suggestions which are being looked into

and which the University Grants Commis-
sion will examine,

SHRI BHUPESH GUPTA : Now that
the dialogue between the former Judges is
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over, I may ask the former Chief Justice—
now Education Minister—whether he is in
touch with the representatives of the
secondary school teachers or the other
teachers in Calcutta, who are now in the
midst of an agitation to which they had
been forced, so that hé can help them also.

Surt M. C. CHAGLA: Well,
body

Surt BHUPESH GUPTA : Because 1
have given notice of a motion, you will be
expected to make a statement next week.
Therefore 1 just remind you in time in the
name of the secondary and primary school
teachers

SHrt M. C. CHAGLA: But I have
been telling all the teachers in those States
that our offer is open, we are prepared to
pay 50 per cent. of whatever the State will
spend on increasing their emoluments.

any-

Surt BHUPESH GUPTA : You can do
more.

SHri M. C. CHAGLA : We cannot do
more.

Suri BHUPESH GUPTA : The States
say that they do not have enough financial
resources. They expect also the Centre to
give them adequate help.

Surt M. C. CHAGLA : Adequate help
is S0 per cent. My hon. friend must re-
member that T am only the Education
Minister, not the Finance Minister, I can-
not write cheques, and the only thing I
had been able to persuade the Finance
Minister is to agree to this 50 per cent.

Surt BHUPESH GUPTA : In the name
of the teachers and their cause, Tet us all
join, sign a memorandum and place a com-
mon demand before the Finance Minister.

SHrt ARJUN ARORA: My friend
should give up his hostility to the State
Governments, develop good relations with
them and persuade them to spend 50 per
cent.

PHULRENU GUHA
(West Bengal) : Madam Deputy Chair-
man, I have listened to the Education
Minister very carefully, but I think there
is still some scope to discuss the Resolu-

DR, SHRIMATI
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tion. I thank the mover of the Resolution
for giving us an opportunity to speak ona
subject which is vital for the country. and
particularly this Resolution deals with the
young and coming generatiop, without
whose help the country cannot progress. If
we want our country to go ahead, we must
consider very carefully the present stan-
dard and scope of primary and secondary
education. Unless primary and secondary
education are sound we cannot expect
good education in colleges.

[THE VICE-CHAIRMAN (SHRI ANAND
CHAND) in the Chair]

It is very good to have a good new sys-
tem, a new plan, and I would like to point
out that it is not very difficult to draw up
a good plan but it is not always very easy
to implement the plan, particularly when
many factors are involved in executing the
plan. Higher secondary schools have been
established in small towns and Sub-Divi-
sions, but it is very difficult to get qualified
teachers, particularly for technical and
science courses.

There are a number of schools without
teachers. Even when teachers are appoint-
ed, it often happens that they leave off the
course after a few months and it becomes
very difficult for the management to
arrange for teaching the courses. It is also
very difficult for the students to learn the
subjects. You can easily understand it.
When there is no teacher in the class, how
can we expect the students to be disciplin-
ed ? There are a number of instances
where boxes containing equipment for
science and technology courses could not
be opened for a long time due to the
absence of the teachers who can handle
them. What I would like to place before
the House is that unless we have a num-
ber of good teachers who can take up the
teaching in the schools we cannot expect
good results. And to get good teachers,
higher salaries have got to be fixed and
paid. It is not as if only secondary schools
are to be considered. The question is linked
up with primary schools also and with the
question of the salary of primary school
teachers also. The basis of college educa-
tion is the primary and secondary educa-
tion. Unless there is improvement in our
primary and secondary education and there
are better salaries paid to these teachers,
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we cannot expect better education in our
colleges. .

T wish the Government had started this
three-year degree course in a more syste-
matic way. The question of primary
schools and high schools should have been
settled first also the question of the salaries
of the teachers and the availability of
teachers, equipment, books and so on.
These should have been taken into consi-
deration before starting this course and
having money for building. It is quite easy
to get money for the building, but it is
very difficult to get good teachers. We
should not take up a scheme which can be
successful only in towns or cities. We
must remember that the majority of our
people are still living in villages and they
will continue to do so in the future also.
Therefore, whatever plans are drawn up,
we should first consider the conditions in
the villages and the plans should be drawn
up accordingly. The Government can sanc-
tion the schools and give money for the
building. But wherefrom are the teachers
to come ? It is not un-natural that a quali-
fied person should like to have the same
salary as his friends are getting in other
services. Unless the salaries of the teachers
are attractive we cannot expect that bright
young persons will join the secondary
schools. Even if they join, after some time
they leave off the schools and go to other
jobs,

Of course, it must be admitted that in
spite of low salaries there are brilliant edu-
cationists in both primary and secondary
schools. But we must remember that the
days are hard and more and more difficult
days are ahead. Therefore I say we can-
not get good teachers in the future unless
we make the conditions of the teachers
better.

Another point that I would like to place
before the House is that after passing the
school final examination, the students now
have to pass the pre-University course
before they can join the degree course, and
if you calcuvlate the actual time available
for it, you will find that it is hardly six or
seven months. How can you expect the
young boy or girl to study all the subjects

in the pre-University course’ and pass the
examination ? Even when they pass the
examination we cannot imagine that they
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have a good standard. Unless there is a
good standard for the pre-University stu-
dent, how can you expect the standard of
our college education to be good ?

These are a few points that I wish to
place before the hon. Minister and 1
would like him to consider these points

along with the other points placed before
the House by other hon. friends.

Pror. A. R. WADIA (Nominated) :
Mr. Vice-Chairman, I find myself rather in
a perplexing position. I am afraid this
changeover to the thrce-year degree course
has been so recent and so many lakhs of
rupees have been spent on it that I do not
think it would be wise to go back to the
Intermediate system immediately. At the
same time, I do feel that this so-called
reform was very badly conceived and it
was executed in undue haste. We have
started at the wrong end. Unfortunately
university education looms so large in our
estimate that we think of university reform
without considering the fact that you can-
not have a good university withibut a good
basis in secondary education. This reform
was conceived on the idea that one year
should be added to the school to make the
students more fit for the university. But
that was a wrong idea. It has to be
admitted that the worst college in India is
much better than most of the high schools
in our country. Therefore, we feel that
one year more at the university is much
better than one year more at the school
level. That was the feeling that T have
always had. It is interesting to note that
as far back as 1916 when the Mysore Uni-
versity was started, it started a very inter-
esting experiment. It started with a three-
year degree course and one year was
added to the school course and a special
examination was held at the end of that
one year, called the entrance examination.
This scheme was particularly blessed by
the Sadler Commission and when they
visited Mysore University, they compli-
mented the University on it. But in actual
working we found within six years that the
system did not work well because one year
added to the high school did not satisfy
the requirements that the Government had
in mind or the educationists had in mind
when they proposed that scheme of the
three-year degree course in Mysore. So we
went back to the Intermediate course and
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the two-year degree couise. I am not sure
that we may not find it necessary again to
go back to the two-year Intermediate
course after a few years; but I should not
like to be a party to it at the present
moment.

I was very, very happy to listen to the
hon. Minister when he said that he recog-
nised the fact that the secondary schools
are the weakest link in our educational sys-
tem and that the secondary schools must
be improved and must be put on a good
basis. If that is done, then the three-year
degree course would be quite welcome. 1
entirely agree with him that the so-called
pre-University course is absolutely anomal-
ous. At best it can only be a temporary
measure or a temporary stop-gap, for the
simple reason that the pre-University
course by itself is much too crowded. Most
of the colleges admit that what is sought
to be taught in one year is too much both
for the students and the teachers. There-
fore, the real measure of reform would be
to improve our schools and then introduce
the three-year course. Instead of doing
that, we introduced the three-year course
and left the schools to themselves. That
was most unfortunate. The only thing that
we can do is to try to improve secondary
education as much as possible. The mis-
chief has been done. T quite agree with my
hon. friend, Mr. Reddy. that the present
system, as it is worked at present, is most
unsatisfactory. It has not merely created
havoc in the rural population but it has
created equal havoc in our cities. I am
glad that in spite of the pressure put by
the Education Minister—that was before
Mr. Chagla’s time—and in spite of the
pressure put even by the University Grants
Commission before I became a member of
it, the universities in Uttar Pradesh and the
Bombay University have had the guts to
resist this premature reform. I admire
them for it and it is a great pity that so
many other universities fell before it,
partly under persuasion and partly under
threat. That is a most unfortunate thing
that has happened in our universities, and
to that extent our universities have been
weakened. I can only hope that with Mr.
Chagla’s abilities and his enthusiasm, our
schools will improve and we shall produce
a better type of students, fit to enter the
universities, I entirely agree with him that

[{ RAJYA SABHA ]
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the idea that everyone has the right to
enter a university is an entirely false idea.
1 do not think it is an idea which has been
accepted even in the communist countries.
1 know, university education is free in the
commuaist countries, but even there they
pick and choose the students and they do-
not let anybody and everybody enter the
university. They select the very best and
that will have to be done by every univer-
sity worth the name.

Miss MARY NAIDU : Mr. Vice-Chair-
man, Sir, I thank my hon. friend, Shri Sri
Rama Reddy, for bringing up this motion
and thus giving me this opportunity to.
speak on the subject of education, Our hon.
friend, Prof. Wadia, agreed with Mr.
Reddy in his desire to change the present
education system and switch over to the
old system. Before I go into details, may I
say that when we go on switching over
from one to the other, and vice-versa, we
are confusing our children. We are not
giving them stability in any thing. How-
ever, this system of changing over to the
pre-University class was done, 1 belicve,
after great deliberation by eminent educa-
tionists. It was felt that there was need for
a bridge between the secondary education
and college education. The children
having finished their high school educa-
tion of ten years or so, jump into the col-
leges and there the bridging was not pro-
per because two years of Intermediate
completes nothing and what they had done
in the schools did not correlate with what
was being sought to be taught in the col-
leges. They had to spend two years again
to choose their subject and thenm go into
degree course.

If we clearly understand what this pre-
University classes are, I feel it will be
agreed by all that this is really a better
system. It is not as if everything is sought
to be crowded into one year of study. The
position seems to have been wrongly
understood. May I please explain that
children are asked to choose their courses
as early as in their 8th standard. In the
8th standard they take the particular
course which is to fit them into the pre-
University class. They take their optionals,
as they were called, in the 8th standard.
This means that they study the subjects
in the 8th, 9th and 10th classes plus one
year, i.e. the pre-University class, that is,
in all for four years. And so, as was ex-
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plained by the Education Minister, in four
years they are quite well prepared for the
subjects which they are going to take in the

university classes, What is more, they
4 p.M., complete a course and those who
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enter into the university class, they .
are not strangers to the subjects at all. Any-

way, they should not be strangers to the
subjects. However, I do agree with my hon.
friend, Shri Sri Rama Reddy about all
those difficulties that he mentioned. He
has not  under-valued the difficulties
because it is true that children especially
from the rural areas, find it very difficult
to fit in into these pre-University classes
but the cause is not in the policy of edu-
cation or in the scheme of education. The
cause has tc be searched for elsewherc.
In the rural areas the children study in
their mother-tongue. They have regional
language as medium of education. They
have the knowledge; they have the stan-
dards but when they come over to the
pre-University classes and switch over to
English, they find it difficult to express
themselves. And it is there they are mis-
fits; it is not because that they have no
knowledge, it is not because that there is
no proper teaching in those classes but it
15 because they have to express in English
language in the P.UC. classes. That is
why the children get confused and the
standard falls. It is not because that the
education scheme itself is wrong. May I
bring it to the notice of this House, Mr.
Vice-Chairman, that to switch over again
to the old system of education is not at
all advisable or feasible ?

[ also agree with my other friends who
have brought in other reasons for educa-
tion not being up to the standard. One
cause and the main cau-e is teachers and
overcrowded classes. Now the classes are
60 to 70 strong. In olden days when there
were Interinediate and B.A. classes. the
class rooms did not go beyond 25 to 30 but
today the class rooms contain 60 to 70
children each, L

Surt N. SRT RAMA REDDY : Or even
eighty. ',

'Miss MARY NAIDU : Or even eighty,
as' my friend. Shri Sri Rama Reddy points
out. That is the main cause, not the sys-
tem of education, An ill-paid and over-
worried teacher cannot cater to 70 chil-
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dren in a classroom and complete the
lesson in some forty or fifty minutes.
Hence the syllabus is not covered within
the given time. Another mistake is that
the educationists go on forming commnit-
tees and inviting great learned people to
prepare text-books. Those learned people
do not cater to the difficulties of either
the teachers or the pupils. They do their
best in preparing the text-books. And the
teachers are asked to teach according to
those _books. The books are very well
graded. They have to teach a certain
amount of science in the 8th class and a
certain amount in the 9th, 10th and llth
classes, and if all that is taught, the stu-
dents will find no difficulty in the colleges;
but- the teacher is not able to finish even
half the portion. The other half is not
finished in the next class either because
the next class teacher begins with her text-
books, so that great portions are left un-
taught. That is the reason why children
do not have good knowledge. There are
many other factors, which have to be

considered. for the failure of children wien

not
is in

they come into the P.U.C. classes;
that the three-year degree course
any way bad.

I would also like to bring to your notice
another point. Some hon. friends seem to
feel that there are no proper labs in the
higher secondary classes. The Education
Departments and the Central Government
are giving grants to the schools which are
to be raised into  Thigher secondary
schools. They are given grants for build-
ing, for equipment and also for employing
propzr teachers. We cannot say that the
teachers are not proper. Every teacher
tries her level be-t to teach p-operly but
he or she is unable to cope with sixty or
seventy children in a class. All  these
must be improved. Today the teacher’s
salary is at the 'owest ebb and it must
be remedied. You will all agree that those
teachers who are about to retire are the
best staff members because they have all
the experience behind them; but some-
times they are the worst teachers in these
days, the reason being that the teacher
knows that on the day he retires he has
to walk ont into the street with his family.
There is no provision whatsoever for him
to retire upon. He has no security what-
ever, for his future. It is true that some
sort of a pension is being given for the
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Government teachers and are less amount
of pension to the aided teachers, but pen-
sions are hardly received by the teachei.
befole their death. It takes years and
years before pensions are given to the
teache;s If this works on in their mind
it is impossible for the teachers who have
to retne within two to three vears to
give their best to their classroom because
their minds are all the time occupied by
thoughts about their future life, about
what  will happen to ther wives ind
children, Can we blame them for it ? We
cannot; the pension is supposed to be for
the teacher, to be paid on the date when
he retires and the schools and departments
know when the teacher is to retire. Why
don’t they begin to prepare his pension
papers a year or two before and give the
pension papers into the teachers hands on
the date he retires from the school ? If that
is done, we may get the best from those
teachers for the benefit of our children. It
is easy to come up and say, let the teachers
be the last people to strike or to do any-
thing public; why not give them the best
conditions so that they will be the last
people to clamour for anything? If the
teachers’ condition is improved, the
school’s condition will be improved, the
children’s standard will be raised and edu-
cation will become perfect.

Thank yeu, Sir.

Hro wemad fagrariam (7w f=-
fr) : SowwTeTes AgiRy, dew7 FHI-
UT ¥ oW § 98 99N aw &y farew
e S AT IH &9 AT aF qfe-
FOUH BT AT AR IAF AT AT G
T gtatadr # faed iy off | dza%
FHME § 99 7 gl 1 foreAr F1 srewa
frar @1 S ag favig i f faea-
foamera & arvaT ST B TEES & ST
fereqr a==it %Y &Y forerr @Y 8, @@
ST SrEATTF § IR FToST TITE I
TETAT TG gl feF ATFAL F TBET
2T 8, 9% Tafae g7 fatar
& fovafamean & fosr w1 & el
¥ gtz four 9w N7 S ot $ev-
#iferz & g7 gu favafaem & s
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T § o Tgt 9¢ w@W gq Wt e
foeed & &IT 9 @F § IF! a7 &
AT HT & ferr & arg, A B
wry faer fam s 1 97 swfeg fFar
Firfe 7 foredm & @< Ft FAT ISV
R 91 F F99 a1 fF w1 Iu
F 9 AR foawer fammr iy o6 @@
FET AT ¥ 9 FGW F FRT A9 q
AN ATRATT F1 TFA AR FT HH HTAT
YT 97 HIT NHAL AW gg A1 F@
q f& 37 a9 T g9 ¥ FIT I3 |
zg §fte F7 gTA9 7@ FI F T FAI-
o9 F7 fawifar & s foer #1 &
feeat 7 ate fear @ i S & &1
&qd 97 I9% qra FeTHIfeue few &1
e femm T

[Tue Vice-CHAIRMAN (Surt M. P.
BHARGAVA) IN THE CHAIR.]

7% a7 foem &1 A} fawm gem
wifs gara fsgm oo &1 &
foar 1 &7 2 a8 o W A
§ T g1 @A AT g9
 f6 ot g samaw § 1+ 9 gA-
afqdl aF I T &= qG § AN
ag ofa T8 Tha diw (U & qi
I+ ford oam Sfraw &Y guean g9 FW
FT FE EY I T OAE R OXH
queAT #1 g @wT fee frenfasi
q @y fF ug gRear $7 g F1 S5 ¢
IR ug s {5 foem #1 oF sma-
gy faor 3 & 9 o) afar amy
ey § fo ot gard At arew fafean
a1 g g% sig< foer &1 Faa-fars
gar ¥ ar far war &1 75 faemdf
¥ § S f5 areeg J91 96T §, T
Ty § ot f5 e a 4] &, 39
EEAFAT FIWA AT ATGT & | x@ied
@ # e foer wr faw-frsr wei
® wie foor w #iX =S 91F 92 Yue
forar mr fir faemdf &t fave a@r ax
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SATHT T T Arigd e Sy fammedt
agd & AFT AT IHF &1 4 AT qHT
faoafaaraa &t faer & arvg =@a
S =ifed @R g fquafamsa §
AT AT | Y A SHATAT IS ATE
I THT qg Q=T ATATF gt v fw
ag faendt St i faemeg & e g o)
UF G gqard &1 Jw< s qgu
FET ATZT & SA%T foeqr gy ox OF
Y T AT ATT FATE SO | 36 FHEAT T
29 &v & a0 oF 9 sygwdr AT
FY TE AR ag sugedr ag 47 % fazmera
F AT 12 HT TZ 11 39 FT FE FT
fra ot o fawafaarem & s @9
aq &1 w9 FT feqr v AT a9 &1
FW FIA F IE gg T IOT g5
f& o1 faami Sw ogor ) feafq &
QT g SHT AT 1T 81917 7 59 gHET
F g T & a0 39 wray & faw §i-
Tfafadt am § oF e @i & T )
St {6 forear \ell F st 6 S -
TAEfEEr  FNAT G Tq § a8 IS
feare smaeaT 787 2, 98 THY sgaedr Ag
g S fF |emas & g Fe S,
ag saey fas srafyw syaear 0 @
THEAT T THA IAN S T2 & IF GHEaT
FTEA FE F (A7 a8 e HTILE
a1 9q1 & gEEEal wgieT 1 FgA1
2 @) qaeqT T gHT WY I AT &,
ag gafay % 57 ag i-gratad Foms
FUTS 21 ST J1 39 q9T T ST FEATY
a7 JAeSIT TR ® AT AT gAratady
F oex foer & sl AT am @
TreTHIfEoe § €1 AT FT S AT 1T
AT, AT TG FT A TR FT
F1E &1 AR | WX Fg F1 (99T 78
g 5 5" oF1 H AHT Ig T @I
T & § T al 9F  FEW EAr
g ww aF ug d-gHaiEer
TrReA a0 sgAEtaE
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owEwE, S s e 5@ Far,
fer syamar, sifaw aear w6 &4
7g aTHfaEw AT & oSk gmHfaw
T, TH{IE 99T g @ o
& qE AT T FH FI TEAT | HT
FET WFEAT g1 AT ST sqqedqy Teqra-
FAT AZRA AET &, AT AL et
AT THAT &1 QT A1 AE TH _IA oY
fe srafrafady @1 § zzveifens &
W= faem fem sm@m oA afafed
F sigy o= faar e 2T g 9
qg FFEdT AL @A vt 3 fore s
FIATGEHTATRT & | ST 9G€T T
AT g2F aTet g I9TIR4T & FUL
gAY foFY 7Y &1 TE FT fAE
2

Adrgma afafe g 5 gmosy
forert #1877 & 98 U srwa fafaa s &)
ZH 9E § F T FFIAT GHEATSAT FY AFL
fers T qwrene foaT, a7 e & gw ey
gf o a¥ 95w A%y feamdr 39 | @
FTeor ag & o e %1 St fawg @ ag
FEE TS FT AAT-HOT faay &, g+
g 39+ fq7 @A § 1 FF & oA
farerr &1 fauwz =€y &1 owr ofeons
7g gm|r & fF fedr v & ST %
UF FedT q9T &, 47 fRet gER T 7
F1E 1T sgaedT Iy & | oW, Star fF
farerr mev 7 #2T, 44 favafaaear |
A W I F @EEE w7 T g F
e fSat &7 9 a9 F1 F1 @, TR
7 agr g saT Ry, s fE e
T ST § A8 TH A & qTAG B o7
dare A& &1 @V gFq T TIIHEHAT
zg a1F %y £ % foeqr & fawm 1 &
faga Famr @ FEg fawg awrg
T forer 7 waeamo off ST TR0
TF T O oo | Sonm, g @
feor &/, drgg @@ fear 9§ oW
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UF 247 F HA TGFT T qF @l
qq %4 99 aF A &9 fHay afaw
v ax oz a9 £ foemw & wF
Gt sgaear @ fE&] SRR ARREE
#1X fAvacgd® 903 g 7 A faor 9
A T@ QA F AT AW FT AT FHREATT
g g1 g g | fgewv & 39 719 & e
W Y FA7 FT FA7 FA7 fagr, g
T AIA T AT X9 HT FT HT FT T
femm | sy = Favey &1 v e fawa
qUH F7 4 & A IW A F AW
HIT W T IIA qFA &
SHrl BHUPESH GUPTA : Hitler did
not do that

o &aaq fagrawwit  F sy
7g Fg @1 A1 fF vF wiar g==1, 5
AN WO & AL WA, G A AN F
HIT AT G qH qqAT FHAT & AR
d AT I IEF] FAAT HAT §
afe fogs aArfaar &1 asa1 & a8
e & a9 FT TN, FTET FT Ay
SHA § a7F F7 6N, gafdaT FT a=A7
¥t gifems & a@ FT A, gARR
AW T T=AT & AT gAY WIST § &1T F7
AT | WAy & are forem #1 ¥ Ao
G a9 & 99 F7 A9g 99 F A
T JYUZ FAT 37 & S foF g A
WTOT | O WIAATSHT F1 qFe FI
gHAT 21 T IW A AT AIRE _A
feelt Swr 1 g FT T® AW & fo
agi g1 g8 ar & afad a8
qe5g AT ¥ I gU ALK AT qF gH
WA F A aw @ E Feamzm N
WToT FT FT AfEd, guel fee fem
¥ wex w@ Mfed, TR T FAT
wrfea, faer &7 F7r waw gAT T0fed |
ar 9T aF g e & &9 F qET uw
fafaa s &1 fafeg T« @7
T fafeam 7% 3¥ Foiey § afwm
W F fag Jgre 78 & I a9 T
y w1 wfasw SSsaw T &)
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3w FT1 Afaeq Isvad aa g o fF
ay gat § 3w foeer wfe =g Fva
a9y afus wfdg 3@ &9 § =97 FY
S| gAR AEr fEad f waem #
afFa foe wae 0¥ 99 @ E W
F o2 for wrew & Y T | Sy
dfT 8, #7 F FF AT § | AT S
o= &y 2 & g@a faw=g & s
g1 7z &= gar § o9 &g & v
q% T fAar I, Y AT FT OFE FL AT
q8T FT FT FT FO AT 9967 g 99
M amig A AI AR AWM TE
FT F9 9T 9FF £ |

A F qF qauegTel &7 UF quTLT
HAAT § AR a8 GUIITT Jg q9aAT
g % ag i ord-id ara § fF uw ag
agr (& w3, | a9 F@r <7 Tg—
AT UF I¥ T, I AT IIEA——IF
F1E & qgt g arar g 1 forer & @y
el F1 gd FA & fag foer #v
F07 fawg aET g v 9w qF
o faerr &1 =i faww g9 FT A9
AW | uF AT Fr T ARG FT AT
qF U ST T RS q7 AT, §aT
FEX TE 97 ATI HX CF THG ST
SE §F A, AT, A€ g7 @I F
7g zafed g1 @ & +fF I uE
@ & fod arn w1 7 @) g oA
forear aeft Tae & 1 ST g3w #7 foeAy
Tt FEaT @ fF 7 a1 9| T & e
T I TF FIH TAT & AE THAT, T
Fear & fF & =0 @waw g1 A oAw
st feafa & & e g w8 & f foren
F @ B E7 g9 UF T FT @wA
@ TG A T g, g TH A
AR ST -9 T 9 qRH @V
g, =@ Aifg F U FAT M AT
59 7g Aifq T g FEAT A% e
uF femr faaifem &< & av st
FHEATT 94 STT A g1 AN 4
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I T TF AW FY A TF AY
Treiifeus & 94T ST AT UF a9 gHl-

FAE F =TT I, T BIS T g A

TE 2 | @ aug at foer | degeee
AT | AT Fga § (T FT &
fireaT @1 wr —fwT AN # I@ET
AT IZ FET £ ¢ AT ST AS-TS,
FAL-TT, a9 F AT § oA 7 I
Fq forer 7@ A, SAH J@FL T
Srar & faey &7 &< g ST w@r g )
A A 2 | AT Forear & w12 Y a7
T § | ST FT q=AT TG AT HT
STaa g——fem &1 AAT R, W A,
AR F, qFAIC a9 o7ife oy
FIAT AT TS HT T=AT TAAT E—STHT
TS & 60 T UgH T 4T g1 AMHIT
a7 | T & Fo4 & qEd A4 FT a4
qT TAT F 1 TAF ATY TAFT Tg AT
Fra g fF sger agg ag € ¥ 1 99
9 539 AQHT T4} 9, A9 fE
AE &, 3a° faemdt 781 9 foaa fF 9=
famrdy 7 & | AfFw 39 Twg 1 g0
T F THE § TEN 5 qFAT |

gg |@ard g g fF frar &1 @
frar st wgr &)1 faem #7 w@R AE
frar st @y g afew foer #71 @)
firear getr wrew asar € it faamdt
T ATH-FIT FGAT T IAT 7 @ & |

o afafe § oF a1 o) FgAr
arear § AR ag ag ¢ % o9 wa@w
fagataamerg ik oo+ faenem & sFax
SATAT WIATST F Areaw ¥ forawy &
Frent ¥ | 9F Srae wrgwrr faer &
qTeAR g1 A q| foe F71 |7 9w
T FAT IS | T G 1 {qew F;7
gwifa F19 &, I FT qug g, 399
fagraf 7 s sAar &, 9 fEe
& AT € ST 7 AUl Svar g e
2 @ 9 FifE s swee fway
wToT F¥ i TET | TEfAy T afoy
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az g f gn faer &1 & A frear
qAFC AT & | AfFT Si-va1 g9 U
TEF T T ST, HT-L41 FATT & A
IoAT § FAT A | I AL HeW
7 fe=t Arew & gru foem 4 &
ST, s A oawer gra fwen A€
gy Strawy, a1 gad geg A8 fv fwer
FT & FTQT | 36 Agea sty ey
T forer wgwr #3m Y ag ag Afuw
i a1 & 1 T AT g &Y wgt
F1 fareqr € Sty oY, stST & &) fam
AT T 9T, JgT qF 6 AT A
AUST F g & qErd AT o S
gEpq AT ST F T 9gTS AT oA |
TH TG F AEAT T FATL AW H
AF AT ST AT FATAAT AT IART AGT
fagam qmar sran ov . AT SES
FT AT & AT FH WIS FT FOAAT
g famr 78 21 faaw o wmar fas-
fom AT 1 o O 997 939 @I 2
A qET FEedr o S ST
TS H ST AT & g farear & oy |
W GF a9 sfrgvatad & foag @y
TIT &1 A TF AW Agq FTH N |
T T AT FTH TACAY A & wACE
qF A FqF T I SIS F & 99T
I @Y & | qTH "ied g, 9 a9y Ar
farer & ag wied &y & o o =
faar ag fafirm w7 sTar &) afew
I T FT I YT ATIT & ATAH F
farer €Y STIERTT Y A A= FT AEA IF
Hrfaa Ag T@IAT ST /AT ST ATIH
e foer & @< & fr #1 awen
g g i /& @ ) fosm FT =R oqw
frwar & o= st faely fagefy wrom &
qTEAT T T AT TG 2 FE AT
I LATH ATIY FT drgy § a9 Jal §
IR WG T ag ey F o-wr a@ q
T L FLT AMAT G | FF q= A B FAA
AT F Arery A forer ¥ AT a9
fareaT T T JUT ATT FAT IS AT |
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zafen @ fad gawT a1 <1gr g
f& gft 3@ a9 § ga<ET 8 Afed
TF A% FT #1399 FTHE g,
T AT w7 FE G, TG FH AQr dqav
&\ s = ag g foem w1 o
g g Faferq gmT ATfgd AT foew
T AT gy &1 S fE
ST T farear &7 &1 &g gra g=faq
FG AT AT A-ATAT FATEAH
F =41 1 forear 3 1 S fveqr strovher

o9 UF a9 AT &Y a9 § I F @ &
I WY FA qUT T YL FT A9

Suri S K VAISHAMPAYEN (Mzha-
rashtra) Mr Vice-Charrman, I rise to
make some observations on the subject
matter 1aised by the Resolution moved by
Mr St Rama Reddy I will be brief
because after having heard the hon Edu-
cation Miunister I would not have to say
much because many poiats which I wanted
to explam n detail have been placed
before the House I have purposely used
the word “observations” because I do not
agree with the solution proposed in the
Resolution But the Resolution 1s certainly
a stimulating one and 1t should be consi-
dered so by this House and by those in-
terested 1n education.
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The Resolution presumes that nothing
has been done to ensure a umform stan-
dard of education at the college level, and
therefore they are suggesting that the pre-
University course should be substituted by
the old Intermediate course at the college
level But this particular solution would
be almost going back on what we have
achieved up tilll now. First of all, I do
not consider that during the course of the
last 14 or 13 years our country, the Cen-
tral Government and the Ministry of
Education have not done anything in order
to see that a certain measure of umform
standard 1s achieved mn our countrs By
ensuring uniform standards T mean to <ay
having a sort of educational system, a
sound educational system which will have
a certain specific duration It will have a
certain syllabus having some purpose and
at the same time it will have some methods
evaluated which will go to strengthen this
particular system.

[ RAJYA SABHA ]
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If we look back into the history of
educational development of our country,
we will find that the Government has
made many efforts to evolve not only a
common, uniform pattern n the field of
college education but 1t has done so also
in the field of secondary as well as pri-
mary education. Sufficient thought has
been given by different commuittees and
commussions 1o this question 1 may only
araw the attentron of the House to the
report of the Zakir Husain Committee
about primary education, the Mudahar
Commuttee’s report with regard to secon-
daiy education and the Radhakrishnan
Commussion’s repoit with regard to um-
versity education I would call these
reports as something hke a Bible or
Quoran or Veda of our educational sys-
tems I think everything has been said
mn these reports which should serve as a
guidance to see that a sound educational
system develops in our country

As far as the college education 1s con-
cerned the Radhakrishnan Commussion has
made out a really very valuable report mn
1949 within a very short, record time of
six to seven months The Commission
analysed the various defects that were
there 1n the systern which prevailed, that
1s, including the Intermediate course sys-
tem which prevailled before 1949 Tt «ug-
gested remedies 1 all directions It suggest-
ed certain courses, certain syllabu for giv-
ing content to college education and gave a
new patlern so far as university education
was concerned It not only gave a new
pattern but 1t also defined certam objec-
tives Somc: hon Mempoers here observed
that 1n our educational system there 1s no
purpose but 1 do not agree with them I
think if these three teports of the Radha-
krishnan Commussion, the Mudaliar Com-
mittee and the Zakhir Husamm Commuttee are
read, they will find that theie 1s enough
puipose so far as our democratic country
1s concerned These recommendations were
made the basis or the gutdelines by the
Central Government to implement a uni-
form standard, a umiform pattern of edu-
cation throughout the country It has not
only secured the concurrence of the State
Governments but 1t also established m
1956 a high powered expert body, that 1s,
the University Grants Commusston, and up
ull now you find that this Unmversity
Grants Commussion s not >nly looking
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after it but is also applying its mind as
to how the standard of university educa-
tion has to be raised. Out of the 61
universities, as has been pointed out by
the hon. Education Minister, 46 universi-
ties have adopted this three-year pattern
Only 9 or 10 universities in the U.P. and
the Bombay University have not switched
over to this three-year pattern. We can
almost say that so far as our country is
concerned these 46 universities with iheis
affiliated colleges have been woven into
a uniform pattern of education, and
through that we are trying to make efforts
to ensure that some sort of uniform stan-
dard is achieved so far as college 2duca-
tion is concerned.

'

After going through the report of the
University Grants Commission, I bave
found that about Rs. 25 crores have been
spent during the last six to eight years in
implementing the three-year degree course
in the universities and the different affiliat-
ed colleges. This is besides what (he
University Grants Commission is spending
on the improvement of the pay scales of
teachers, on the training facilities and
other things. This is what the University
Grants Commission is spending for improv-
ing university education. How can one
say then that there has been no pro-
gress in ensuring a uniform standard of
education ? Of course, we can generally
say that there has been a fall in the stan-
dard of education.

But that fall. as has been pointed out,
15 due to the increasing number of stu-
dents that are coming up both in the
schools as well as in the colleges. So, my
point is that we are already having a
particular pattern. We have come to that
pattern after careful consideration, care-
ful deliberations, by the Radhakrishnan
Commission. If it is pointed out that
there are certain deficiencies, certain im-
perfections 1n this particular pattern due
to which this ensuring of uniform stan-
dards has not been possible, I can under-
stand that. and we may try to improve
upon them, we may try to apply our
minds to see that all those deficiencies, all
those defects, are removed from this pat-
tern which has been suggested by the
Radhakrishnan Commission so far as col-
lege education is concerned. So, from my

point of view. the solution does not lie in ' the present pattern of
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substituting the present pattern which we
have evolved during the course of the last
ten years but in seeing that this particular
pattern is strengthened.

Secondly, if T go into the defects that
have been pointed out by the different
Commissions 1n the past so far as the
previous courses are concerned including
the Intermediate course, you will agree
with me that it is no good having that old
system which was bereft of any kind of
objective, except of preparing personnel for
our services, besides being examination-
ridden. I am not going into all those
details, Of course, it is worthwhile
reading the criticisms made by the differ-
ent Commissions—the Mudaliar Commis~
sion and the Radhakrishnan Commission—
on the system prevalent before 1949.

So, I would submit to the mover of the
Resolution that instead of trying to subs-
titute the present pattern of 3-year degree
course we should try to improve upon it,
consolidate it and see that the weaker link
in secondary education that has been
pointed out is strengthened. That is the
real solution and this is the task before us,
and if we are able to do this, we will be
able to do something for this generation,
which will be remembered in future. So,
what is necessary is unity of action, to
put through whatever measures and re-
commendations have been made by the
different commissions, and if we do that,
I think we can achieve our object. We
are not satisfied with the conditions that
are prevalent in the educational sphere
now. Of course, in order to strengthen
secondary education which is the weakest
link and in order to make it a self-con-
tained system, it is necessary that the
States should agree. And it is there that
one finds that though the States generally
agree on principles, they do not implement
them in the spirit in which they should
be.

Therefore I am of the opinion that the
real solution today is—if at all we want
to have a very sound educational system
at the primary, secondary and university
levels—that education must be made a

Concurrent Subject, and taking that into
i consideration, I hope that the mover of
| the Resolution will consider again whether
education should
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be substituted by the
course

SuriMATi TARA RAMACHANDRA
SATHE (Maharashtra) I rise to support
the Resolution moved by the hon Shr
Srt Rama Reddy T learn that mm the
Mysore University there 1s no Interme-
diate course and he wants to reintroduce
the Intermediate course But I can tell
him that 1n the Bombay, Poona and
Gujarat Umverstties, they have already
this course and they are still continuing 1t
After the SSC course examination, which
1s conducted by the Government Board,
we require four years to have our degree
of BA or BSc, and the students who
wish to take up medical science or engt
neering have to give two examunations 1n
the college Those are also umversity
exammations Previously the first year
examination was held by the colleges and
the third year examination also was con
ducted by the colleges But now all the
examinations 1n the university, the stu-
dents can take up either medical science
or engmeering In that way, for engineer-
ing course, they requmre 2 plus 3%
years and for medical course, they re-
quire 2 plus 44 years and for six months
they have to work in the willages 1
agiee with him that there should be an
Intermediate course and after that, they
should select their courses, whether they
want to take up medical course or other
courses

old Intermediate

I take this opportunitv to put rorth
another 1mportant pomnt here In Maha-
rashtra State, the age linut for a student,
for a child to enter the school 1s six
Below six, no child 1s allowed 1o enter the
school When the child goes to school, he
requires at least 11 years to appear for
the SSC examuination That means, when
he becomes 17, he appears for the SSC
Board examination After that he has to
enter the college and pass the Interme-
diate examination By then he becomes 19
I want to bring to the notice of the House
that the age limit for the Defence Ministry
exammations 1S 17—where the minimum
qualification 18 prescribed as matricula-

tion and with mmmum qualfication of
Inter-Science the limit 1s 19  So, 1t 1s
difficult for these students to gamn en-

trance to these Defence courses I request
the Ministry concerned through you, Sir,

[ RAJYA SABHA ]
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to think over this matter and do the

needful

I agamn support the Resolution which 1s
before the House

=t A g T (Wew _W) I
qATEAS AZIET, TH HHCT F qHeudhal
Y e I At o 7 A § g
# 9@ g fasm 39 gFeq &1 a9 &
Fwd y&qa fFar | 3@ FiE 932 99
g fx ug faague g AR faarea
zafag g #ifF g8 i qX ITHh! a1
faeae Aiasra g1 T8 § 1 9B qan
ag & faear #1 7org 7 oy feafq @,
ag fF9 avF 1 Wi g |

farar @7 1 &1 @A I A farer
T TAT FTH &1 T &, §99 at &1 77
BT AR | J A W G A
T ARG § AT It ot gF 1 SfEe
TF qQq S ITF @ § v, ey
& g s g, 7 7% & -
afadiq iR Feea 7 e 99 awg
fo faer & o1 @) & o gasT =
W g AT §, IA§ SAFT q9iq
gl & A adle afad 79 & fF 9w
St fi-gdiafadl Fig @ ™ g, R
festez =1, S aform o7 AT § aieTTen
#, IFT I @7 ¢ | 7 5 TA7 qARHA
FAT g, qA W qAT qwar § F o
& qftomm & @ T FTH =BT @
JfFR A9 W I9F W=EAT AW
FFAT F1 TTE 1T & AR 9 & =
faerreft st sqe Sfaer fratg #7372,
ITF TIRTA T & AT §, W 9T
AT T g7 F@ g, AV TATT F IAFY
feafa go A= & Aew w=d g 1 e
TE ATT BT A FAA ATIONT TEEAT 7,
afer gR &% F ArEoona farerr 7y
F 1 e far o2 59 e 7 o
uz AT § fr foemr +1 Y TR § A@ FW
firar g ar § fomar sy 9T
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g JF S ! 99 g 39 9 T
SE-Fiw s n fFw foer &1 @Y
fF¥9 g7 9% S I3 JE |

9 gH @ g fo gl |l
% ger 9 W, fafsw @ 1 qen
73 7 o ww g w s T
Tf F3-a8 FA1 AR WA F A TH
£ | ¥feq g7 3| § 5 99 s et
7 fog wa1< & ford 217 =fgw S
STafer agd #w g o Wr g s f
forerr et & aamn & fF uw o
Ig W1 § % 37 a8 oo § Ay foers
T AEY G ma zafan fwer w1 @Y
St § ag frar smRgr § | g9 e a8
gy g fF gar asd s @ &7 e
T FIA & 918 TF FAT 7 AT
Jt HTOIT FT SV ATATAR & T FToreT
F1 fomr €= @t =ifead, oty
F S LSS F A QAT FAS
T AR IqFT ITH IV AT §
AR 59 F9@ F1 o =0 Hiew G
q qmar g 9R S=W 9 fF oaann
T ST U g1 YW § 981 a0 & TAF
FIAFIT A qrar omaT g | & off Iy
Wi & gwifag g7 o d@ar g
fo faermdf diaarem &) adieT arg F
F AR GG AT SYaT q TITW FQA §
JV ag SEH ATIEF TG A0 A TEE
FTCT IGHT ART FA FT FT-97T 9T Ff5-
TATEAT T ¢ § AR TG0 FIT g P gy
foar aga arwara® @0 g1 av

T 7 Fgar g 5 figdafadr w19
7 o 5@ awa &=dia foey fawmr |,
FEig wraT | AT AW & fafaw s
q 9 sroeTaT @ SR gue wheta & @
I 39HT FUFA 99 W g, I9Y
FTAST FT ST QU FE g——Fod qrEA
WS § frgdatad #1§ d2n a—
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9g &9 IU T F @ g | A, e
9§ FrAs 7 F gaedifewe fawew
a1 sd faardt @ e & faen
T FI & q7E TUHAAT A7 {3F a8 FTore
Fi wers ¥ fau @ wr g €T ag a7
fag-foz &3 g1 anf ¢ geaifere #g
qE FIAT 97 | T8 §T 99 a8 329~
Hifeqe 71 99 I¥ Q09 FIG@T 4T I
S ATLH g A7 f grs o i qQen
9 <& 98 FOS | AT T § AR
ST FTLEAEF T U FE A § AT
gER ¥ | Iy wran 47 fF g, 69 ger-
Hifeuz F1 w14 forar § < sTay ade
I FTH ST @I g | SEifsus e
qY FT ¥ J1E IY Jg 74T A7 F g,
HA FAS 7 I TF T @ AR 9
ag T2 $ALH AT AT I IY TH A1 FT
s grar a1 fa ag s #1 famdf
g1 o9 gw 3=y g f5 99 ag fammdf
Si-gafed T 33 97 7T 2 AT AT
qo FT A A R i AT § | AEA
Y3 F A@ F Fg fF Ay WA AW
F TEAT AT JHF AT AN TQEAT
TF SHC & 3T F IGET AR ST
ag dfew F ader § e & ofi-
gAaEfadi #i§ W FIT q@I F1 oA
qHIT & § &g ar a7 e F @ 7
F TeaST &1 99qi g < fawrdf g
9 WA FT A7 FIA F A7 T FI0ST
F WX A WAr g @ S°S! OF q4T
FTAE qTAH 924 § | Fafed q @A
g f& sa=i S weEa Jva ase ey
ag TG IS Ol g SR FAS F1 &I
g% fau agT =7 & orer 3 &w
gy g fF S 3w @ e A,
st forer &7 WIgE grAT =A1fEy It
FH T WEgE TG § | TAfAe Arer of
T F T AN Ag fEEas s
ag9 & QA+ @1 § 39 7 fewwA
FLAT G AT €17 a1 g fo g oo
fufredy & aa fa=ad w@n s @)
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6 Ta famrefaws & | 39wt
feegaaafrarsa Ffauar sm

uF A 7 qawm vgm fm sfedt
qWF F qqF AT F T § Fgr fF
S FAT qATE forerr 71 310 sfiaTe,
qgq 9 J9 IqF AR A TF JAEAT
ard o fr fordiafed s e s
a1 T faar ST Hi IR T E-
491 FTA ZT A FOr AT—@r ¥
IFM AW F1 fRar——fa 79 O
Z=OT o FF 9T 71SqT & Talwer o
wifest &1 78 "7 § zafag 4 qar
FIA AT @IE | T IEH W 50 q19 7
g399 fwar @ f5 zzvdfene F4
Fw Fi fer F fag gaged §, Sav
fF 3% MW ¥ qar FFATE | AT AR
ft GA7 B Far 91, fwer v Agia
q A gaFT qqwa fear ar fv ofige-
afqE| A& ITTT STFRT Y & A1 fAwA
fx 7z zzvAEEEr 14 F@w & fqU
ST BT |

ZAAT FF &7 § ATAT &A1 T2 F1

g1 93g91g |
Dr M M S SIDDHU (Uttar Pra-
desh)  Sir, 1if we were all one about the

purpose as well as the content of the
education, 1t would have been easier for
us to divide 1t into  umversity, higher
secondary, primary and pre-primary
stages Unfortunately education  has
been seen as a subject in tight compart
ments like university education  higher
secondary, primary or pre-primary There
has never been a unified attempt to have
a full picture of education as such

As far as pre primary education 18 con-
cerned, very httle has been done As
rcgards primary, the less said the better,
because the condition 1s appalling From
there we come to the higher secondary,
and all of a sudden by changing the num
ber of years by reducing one and adding
one to the university course, we thought the
purpose will be served But has the pur-
pose been served at all ? Not at all The

[ RAJYA SABHA ]
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higher secondary people will say they get
bad students from the primary one, and
the umversity says the higher secondary
1s no good, these boys are immature and
they come to the umversity Therefore,
unless and untl we are sure about the
contents of what our students have to
learn we will be committing the mistakes
agam and agam, and mn the name of um-
foimity in the name of having a uniform
standard we will force the umiversities to
adopt one system If they do not do so,
it will be satd that the universities are not
adopting a uniform system Has any one
prepared the statistics to tell us whether
the PUC stage will be equivalent to the
odermediate 7 Are the stuedents better?
Are they better equipped to carry on edu-
cation 1n medicine, technology or science
or agriculture ? In what way have they
improved ? If they have not improved,
then what purpose has 1t serve ? There-
fore, 1t would have been good for educa-
tionists to compare statistically the content
and the quantum of education that has
been imparted and what has been the
grasp and assimulation by the students at

the Intermediate stage as well as the
PUC
As the Education Mimster said, the

whole 1dea was to have 15 years before
a peison were to receive his degree Now
it 1s a 14 year course Why do we not
pursue that mstead of compromusing with
having a 14 year course and then not
achieving the results? Therefore, 1t 18
worth while trying to understand whether
today the 1l-year course 1s the right one
or whether it should be a 12-year course;
call 1t the higher secondary or the Inter-
mediate it does not matter

As far as the universities are concerned
nobody 1s able to go to important pro-
fesstonal education unless and until  he
has completed 12 years of traiming How
1s 12 years of education better than the
Intermediate ? Are the contents better ? Is
the quantum of education more ? Has the
person assimilated more ? Two educa-
tionists who have spoken earhier, Prof
Wadia and Prof Prasad, have said that
the Intermediate course was as good as
the PUC Then why go on spending that
much on converting nstitutions into
higher secondary and not getting the bene-
fits of the system ?
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Therefore it will be worth while for
the Education Department to compare by
a large survey carried out of the Inter-
mediate students in the universities in the
States where the Intermediate course is
still being taught and compare it with the
P.U.C. T think what was done earlier was
to copy the Senior Cambridge, called the
terminal stage, from where one parted out
for different systems of technology. We
have not achieved that and therefore if
we fail to achieve that end, the other
solution that is sometimes offered, which
is a worse solution, is that the Centre
should take over Education. We have seen
that other universities were forced, pressed,
cajoled 10 take wp the fhiee-year depiee
course and they knew fully well that un-
less and until the higher secondary stage
is completely and fully formed, where
there is the strength, it is no use having
the three-year degree course. So the first
and foremost thing is, we should not
think in terms of ‘ifs’ and ‘buts’, not in
the pious hope that what we wanted has
not been achieved but we should realise
what we have achieved. If one system is
failing at one place, it will be worthwhile
that other types of systems are allowed
to flourish so that we can compare two
or three systems of education in the
country. It is no use having a uniform
pattern of education in all the States. It is
much better to have two or three systems
so that we may be able to compare every
5 or 10 years and choose the best and
what is possible under the circumstances.

Thank you. R ;
LoYn R v Y
Surt N. SRI RAMA REDDY: Mr.
Vice-Chairman, I rise to thank all the

participants in to-day’s debate for the keen
interest they have evinced in the Resolu-
tion. I have not got much to say
because all the points that have been
raised have been discussed fully, but all
the same I would like to disagree with
the Minister of Education when he said
that his main object is to strengthen the
secondary education. I have before me
the Secondary Education Commission re-
port of 1952-53 where it is pointed out
about the state of secondary education in
the country as follows :

“The main points of these criticisms
are that :
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(i) the present curriculum is, nar-
rowly conceived;

(ii) it is bookish and theoretical;

(iit) it is over-crowded, without
providing rich and significant con-
tents;

(iv), it makes inadequate provision
for practical and other kinds of acti-
vities which should reasonably find
room in it, if it Is to educate the
whole of the personality;

(v) i. does not cater to the various
needs and capacities of the adoles-
cents;

(vi) it is dominated too much by
examinations; and

(vii) it does not include technical
and vocational subjects which are
so necessary for training the students
to take part in the industrial and
economic development of the coun-
try.”

1 would like humbly to ask what has been

done since 1952-53 when these points
were highlighted. The grave defects fhat
were existing in 1952-53 have been

allowed to exist even today in spite of
the fact that hundreds and lakhs of secon-
dary schools have been coming year after
year into existence. Without equipping
them, without properly staffing. such
schools have been coming up. and still
to say that there is a possibility of stren-
thening the secondary schools is a myth
which is a thing impossible of achieve-
ment not in one five-year plan but in
several five-year plans, We will not be
able to do and such a thing as this cannot
be done. 1t is enough if secondary edu-
cation is improved on its own present
basis. If part of college education is
tacked on to it, neither will it be college
education, nor will the college education
be perfect. Both of them will be imper-
fcct. Presently the previous Interme-
diate Colleges, combined with the degree
course have complete equipment, complete
staffing and they have been good enough
to educate the students for the pre-Uni-
versity course. Therefore it is a much
easier course to re-introduce the Inter-
mediate and give them all the facilities.
After all, it is only extra staff that is re-
quired. The equipment is there, the build-
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ings are there and every possible facility
1s already there in the colleges which had
Intermediate courses previously, There-
fore 1 say, it is much easier business. You
cannot certainly do. You cannot bring
all the secondary schools—thousands and
lakhs of them, I do not know how many
of them are there—to the level of the
previous Intermediate colleges. Certainly it
will be a dream. Nobody can do it. If
people have not been able to do with all
their earnestness from 1952 till now, after
a lapse of nearly 13 years, if things have
not improved so far, I cannot hope that
things would improve in all the secondary
schools, It is a theotetical possibility, it is
not a practical possibility. Therefoie 1 beg
to differ from the hon. Minister in this
respect.

I once again beseech him to see if we
cannot take up the question of reviving
the Intermediate course, but ail the same
I want to give time to the Minister, If
he can do it, let him see in his own time
if he can do it. If he can, let him come
to this way of my suggestion.

With these few words, T would like to
withdraw my Resolution and give chance
to the Minister with this warning

lhank you.

The Resolution was, by leave, withdrawn.

[ RAJYA SABFA. Develop Agro-Industries

Tur VICE-CHAIRMAN (Shrt M P. !
BHARGAVA) : Mr. Ram 'Sahai is absent

Shri Lila Dhar Asthana to move Reso- |
lution No. 3.

n
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RESOLUTION RE APPOINTMENT OF
A COMMITTEE TO SUGGEST WAYS
AND MEANS TO DEVELOP AGRO- !
INDUSTRIES IN THE COUNTRY |
oY ST AT (I FIN)
ITEWIEAL WFiRA, H AFew gafeqq

wn gt
“sg gar #v a8 awafa g fE e
afys Icarea, a7 fagrsT T

gratfes = w0 fgor 7
daar & wufa #v= * gfeer &
3w § T g & o & fau
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qET JAT IMA AW F A
HIFTL &1 qY-HET Ja7 Sfag

wd-mfeat ®1 ox afafy for
e Trfgg 1”7
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¥ AT fFIT HHT T GUEAT FAT 75
QT &, BH O 3T & TTAT ATHE I8
A A7 ATHAT FLW § AT T A RS
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